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SHRI SURAVARAM SUDHAKAR REDDY (NALGONDA): I would like to draw the attention of the
Government of India, through you, regarding the strike called by 1,50,000 employees of the public sector
insurance companies. Their strike will start from today. As the Government did not respond to their demands
and other forms of agitation, they were forced to go on strike.

There are two issues which are pending for quite a long time. One is, the pay revision, which is overdue, is not
being accepted by the Government of India for quite some time. The other thing is, by outsourcing activities,
particularly in the health insurance sector, several crores of rupees are being misused, while the employees of the
Isurance companies are sitting idle.

The Government, being the biggest employer in the country, should be a model employer. Unfortunately, it is not
behaving like that. The Government is supposed to make others, particularly the Corporations and the private
sector, implement the laws of the land, but the Government itself 1s not doing that.

We appeal, through you, Sir, that the Government should call the employees’ organisations, particularly the
insurance organisations, and settle their demands immediately. I may also inform the Government that the
employees of Hindustan Cables are also on strike.

MR. SPEAKER: Mr. Basu Deb Acharia, you can associate yourself because this week you have already spoken.
SHRI BASU DEB ACHARIA : Sir, it 1s a very important matter. Thousands of insurance employees have gone
on strike from today onwards for two days. For one year, they have been asking for revision of their pay-scales,
which is overdue. Their demand is, at least, there should be a minimum of 18 per cent increase in their salaries.

Yesterday, there was a negotiation, but that has also failed.

I demand that the Government should immediately give instructions to the LIC and the GIC management so that
wage revision of the employees of the insurance companies could be finalised immediately.
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SHRI GURUDAS DASGUPTA : Sir, | am also associating.
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MR. SPEAKER: Yes.

Hon. Members, I have got 44 notices. Please cooperate.
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